H TEM NO. 4 COURT NO. 7 SECTI ON XVI |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Con. Petn.(C) 123/2011 In CA No. 1357/2003
(For prel.hearing)
Bl HAR FIN. SER. HOUSE CONSTRN. COOP. ST. LTD. Petitioner(s)
VERSUS
ANUP MUKHERJEE Respondent ( s)
(Wth appln. for exem fromfiling OI)

Dat e: 06/ 05/2011 Thi s Appeal was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE HARJI T SI NGH BEDI

HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
For Appellant(s) M. A K Srivastava, Sr. Adv.

M. A. P.Sahay, Adv.
M . H manshu Shekhar, Adv.
For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER
| ssue notice, returnable within 8 weeks.
Personal appearing of respondent is exenpted till

further orders.

[ SUVAN WADHWA] [ SNEH LATA SHARMA]
COURT MASTER COURT MASTER



